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to the Inmd'DESUm iven three
phase connection; an e

{c) if so, the steps Government propose
to take to meet the situation ?

THE MINISTER OF ENERGY (SHRI
P. RAMA CHANDRAN) : (a)
In accordance with the  provisions
of Indian Elecmmty Rules and the ‘Con-
ditions of S of DESU 3 phue

power is provided whrn th' load is
th.m 1 HP for motive power :mtal!auou
and the applicant has got valid municipal
licence for running industrv. Before,
however, granting such olpowrr cmm-
tions the genuinencss the
is cnsured, so as to avoid the pombl—
lity of the ase of excessive load.

(b} Both DESU & Derlhi Administra-
tion  (Electricity Department) have
reported that no  such incident has come
to theit aotice.

(¢) Does not aris.

Revenue from Radio Licences

g DR. VASANT KIIMAR
PANDIT . Wl the AMasver of INFOR-
MATION AND BROADCASTING  be
pleased to state @

(a) whatisthe total number of Radio
Lacences in force for the vear 19783

{b) bowmnch Revenue from  radio
licences is received per year and what is
the amount of collection charges for a
receiving the revenue

(¢) whether it is a fact that coinpared
to the _ populaiion of the  country
number of licences is very small; and

{d) as a means of mass media has the
Government surveyed the  number  of
licences in rural and village arcas ?

THE MINISTER OF IMFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI ) : (a) The figures
regarding  the total  number of
Radiv  Licences for the calendar
vear 1978 are not available. The total
number of radio licenees in foree for the
calendar vear 1977 is 2,00,96,45%.

tb) Gioss revenue from radio and T.V.

weences  for  the year 1977-78 s

Rs. 15296,27 56323 out of which the

collection ch payable o P & T
t has been fixed at 189,

(c¢) The radio ownership in the country
tccording to the available figures of
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broadcast  receiver licences comes to
one set per 31 persons.

(d) According to an estimate made
in 1975 out of a total of 14-
15 million radio scts at that time
only about 15 or 20 per cent are regis-
tered in the rural areas the balance
being in the towns or urban seetor.

Production of Crude Ol from
Bombay High

4900, SHRI MANORANJAN
BHAKTA : Will the Minister of
PETROLEUM, CHEMICALS AND
FERTILIZERS be pleased ta state ;

fa) what i« the present 1ate of pro-
duction of crude oil fium the Bonibay
High ;

bt what steps aie being taken to have
optunnm  production from  this source
durmg the current year; and

fe; 10 what extent oil  framt  this
coutee wall  meet the countin’s requare-
ments for the cuttent year 2

THE MINISTER OF SIATE IN
THE MINISIRY OF P LTROLEUM
CHEMICALS AND  FLRTIILIZLRS
(SHRI NARSINGH YADAVY
The present  rate  of production of

crude oil from Bombay High » atound
1,00,000 harrels per day.

(b) ‘The production rate has already
been siepped up fruom 8o,uvoe barrels per
day to arount 1,00,000 barrels per day
with effect from 315t December 1978 by
recommisnning of Plaform “B”,

{c) Bombav High is exprcted to pro-
duce about 3*3 mullion tonnes of crude
oil during 1978-79 as agamnst the arb-
cipated total piocessing of around 26
million tonnes of crude in the counuy in
1978-79.

Payment of salaries to Employees
of New Agencies

1. SHRI SITIV NARAIN
SARSONIA : Will the Minister of
INFORMATION AND BROADCAST-
ING be pleased to staie :

{a) whether it is a fact that the em-

oyees of the News Agencies particulatly

industan Samachar ate not getling
their pay in timr;

(b) ifso, reasons therefor ; and





